01.04.2024

PRONOUNCEMENT OF JUDGEMENT

COURT NO. 01
HON'BLE THE ACTING CHIEF JUSTICE

HON'BLE MS. JUSTICE MINI PUSHKARNA

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

AT 02:30 P.M.

1.. LPA 15/2023 & CM APPLs. 60027/2023, 60044-60045/2023
DR. MAHESH PRAKASH SHINDE & ORS. ... Appellants

Through:

UNION OF INDIA & ORS.

Through:

Mr. Apoorve Karol, Advocate with Mr. Mithu Jain and
Ms. Kavitoli G.Yeptho, Advocates.

VETSus

..... Respondents

Mr. T.P. Singh, Sr. Central Govt.

Counsel with Mr. Abhijit Chakravarty, Advocate for
R-1 and 2.

Mr. Kirtiman Singh, Advocate with Mr. Waize Ali
Noor, Advocate for R-3.

Mr. Akhil Sibal, Sr. Advocate with Mr. Satvik Verma,
Mr. Asavari Jain, Mr. Shivanshu Bharadwaj, Mr. Gazal
Ghai, Mr. Mridul Gaur, Mr. Archit Mudgal, Mr. Rajiv
Singh, Mr. Manas Syal and Mr. Chirag, Advocates for
R-4.
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2.LPA 16/2023
DR. RASHI SATYANARAYAN SONI & ORS. ... Appellants
Through:  Mr. Apoorve Karol, Advocate with Mr. Mithu Jain and
Ms. Kavitoli G.Yeptho, Advocates.
Versus
UNION OF INDIA & ORS. . Respondents

Through:  Mr. T.P. Singh, Sr. Central Govt.

Counsel with Mr. Abhijit Chakravarty, Advocate for
R-1 and 2.
Mr. Kirtiman Singh, Advocate with Mr. Waize Ali
Noor, Advocate for R-3.
Mr. Akhil Sibal, Sr. Advocate with Mr. Satvik Verma,
Mr. Asavari Jain, Mr. Shivanshu Bharadwaj, Mr. Gazal
Ghai, Mr. Mridul Gaur, Mr. Archit Mudgal, Mr. Rajiv
Singh, Mr. Manas Syal and Mr. Chirag, Advocates for
R-4.

3.LPA 87/2023

COLLEGE OF PHYSICIANS AND SURGEONS OF

MUMBAI
..... Appellant
Through:  Mr. Akhil Sibal, Sr. Advocate with Mr.Satvik Verma,
Mr.Asavari Jain, Mr.Shivanshu Bharadwaj, Mr.Gazal
Ghai, Mr.Mridul Gaur, Mr.Archit Mudgal, Mr.Rajiv
Singh, Mr.Manas Syal and Mr.Chirag, Advocates.
Versus
UNION OF INDIA & ORS. . Respondents

Through:  Mr. T.P.Singh, Sr. Central Govt.
Counsel with Mr. Abhijit Chakravarty, Advocate for
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R-1 & 2.
Mr. Kirtiman Singh, Advocate with Mr.Waize Ali
Noor, Advocate for R-3.

COURT NO. 38
DIVISION BENCH- V
HON'BLE MR.JUSTICE VIBHU BAKHRU

HON'BLE MS.JUSTICE TARA VITASTA GANJU

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl0

AT 02:30 P.M.

1.FAO (COMM) 11/2024

M/S PCC INFRASTRUCTURE PVT LTD . .APPELLANT
VERSUS
AIRPORTS AUTHORITY OF INDIA . . .RESPONDENT

ADVOCATES WHO APPEARED IN THIS CASE:

FOR THE APPELLANT: MR.ASHOK GURMANI AND ANKIT GUPTA, ADVOCATE

FOR THE RESPONDENT: MR.DIGVIJAY MR.ROHIT MISHRA,MR.ARCHIT MISHRA
AND MR.VIVEK GUPTA,AGM (LAW)  MR.GANGA KOCHAR
SENIOR MANAGER IN PERSON.
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COURT NO. 42
DIVISION BENCH-VII

HON'BLE MR.JUSTICE YASHWANT VARMA
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvecll

AT 10:30 A.M.

1.W.P.(C) 5081/2017
VALLEY IRON & STEEL CO.LTD .. .PETITIONER
THROUGH:MR.S.GANESH SR.ADV. WITH MR.ABHIMANYU JHAMEA,
MS.THONPINAO THANGAL ,6MS.HATNEIMAWI, MR.SHIVAM
PRASHAR ,ADVS
VERSUS

PRINICIPAL COMMISSION OR I
NCOME TAX (CENTRAL)-1 & ORS. . . .RESPONDENT
THROUGH:MR.PUNEET RAI SSC WITH MR.RISHABH MANGIIA,
MR ,ASHWINI KUMAR ,MR.NIKHIL JAIN,ADVS.

2.W.P.(C)7834/2017

PRINCIPAL CQNMISSIONER OF INCOME TAX (CENTRAL) - 1 ...PETITIONER
THROUGH:MR.GAURAV GUPTA,SSC WITH MR.SHIVENDRA SINGH
MS .MAHIMA GARG,6ADVS.
VERSUS

M/S VALLEY IRON & STEEL CO. LTD. & ANR. . . .RESPONDENT
THROUGH:MR.S.GANESH SR.ADV. WITH MR.ABHIMANYU JHAMBA,
MS.THONPINAO THANGAL,MS.HATNEIMAWI ,MR.SHIVAM
PRASHAR, ADVS
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3.W.P.(C) 12542/2022
ANINDITA SENGUPTA ... Petitioner

Through: Mr. Ajay Vohra, Sr. Adv. with Mr. Sachit Jolly, Mr. Rishabh Malhotra,

Mr. Devansh Jain, Advs.
Versus
ASSISTANT COMMISSIONER OF INCOME TAX, CIRCLE
61(1) NEW DELHI& ORS. ... Respondents

Through: Mr. Shubhendu Bhattacharya

COURT NO. 25
HON'BLE MS.JUSTICE SWARANA KANTA SHARMA

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc

AT 02:30 P.M.

1. CRL.M.C.1227/2009
SANGHMITRA Petitioner

Through: Mr. Divjot Singh Bhatia, Advocate

Vversus

STATE Respondent

Through: Mr. Naresh Kumar Chahar, APP for the State with SI Saurabh, P.S.
Malviya Nagar.

Mr. Gautam Das, Advocate for R-2.
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2. BAIL APPLN. 481/2024 & CRL.M.A. 4108/2024

RAJEEV JHAWAR Petitioner

Through: Mr. Sidharth Luthra, Mr. Pramod Kumar Dubey, Sr. Advocates
with Mr. Rajiv Bhatnagar, Mr. Ayush Kaushik, Mr. Anshuman
Mohit Chaturvedi, Mr. Uddeshya Singh, Mr. Satyam Sharma, Ms.
Aditi, Ms. Ritivika Poswal, Mr. Kaul Rustom Khan, Mr. Sangat Pati
and Mr. Suhail Ahmed, Advocates.

versus

DIRECTORATE OF ENFORCEMENT ... Respondent

Through: Mr. Zoheb Hossain, Special Counsel

for ED with Mr. Vivek Gurnani, Mr. Kartik Sabharwal and Mr.
Pranjal Tripathi, Advocates and Mr. Devendra Kumar Gupta,

AEO

3. CRL.M.C. 1018/2024& CRL.M.A. 4071/2024

RAJEEV JHAWAR . Petitioner

Through: Mr. Sidharth Luthra, Mr. Pramod Kumar Dubey, Sr. Advocates
with Mr. Rajiv Bhatnagar, Mr. Ayush Kaushik, Mr. Anshuman
Mohit Chaturvedi, Mr. Uddeshya Singh, Mr. Satyam Sharma, Ms.
Aditi, Ms. Ritivika Poswal, Mr. Kaul Rustom Khan, Mr. Sangat Pati
and Mr. Suhail Ahmed, Advocates.

versus

DIRECTORATE OF ENFORCEMENT .. Respondent

Through: Mr. Zoheb Hossain, Special Counsel

for ED with Mr. Vivek Gurnani, Mr. Kartik Sabharwal and Mr.
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Pranjal Tripathi, Advocates and Mr. Devendra Kumar Gupta,

AEO

4. W.P.(CRL) 1192/2023 & CRL.M.A. 11231/2023

KAMAL
Petitioner
Through: Mr. Abhishek Gupta, Advocate (through VC).
versus
STATE NCT OF DELHI & ANR. &ORS. .. Respondents
Through: Mr. Amol Sinha, ASC for the State with Mr. Kshitiz Garg and Mr.

Ashvini Kumar, Advocates and with SI Jatin Kaushik and Inspector

Parshuram.

Mr. Mayank Tanwar, Advocate for complainant (through VC).

5. W.P.(CRL) 3733/2023 & CRL.M.A. 34753/2023
DHARMENDRA SINGH MAURYA . Petitioner

Through: Mr. Ajay Chaudhoary, Mr. Anil Dwedi and Mr. Lal Singh, Advocates
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(through VQ).
versus
STATE (GOVT. OF NCT OF DELHI) ... Respondent

Through: Mr. Rahul Tyagi, ASC for the State with Ms. Priya Rai, Mr. Sangeet
Sibou, Mr. Jatin and Mr. Mathew Phillip, Advocates with SI Shiv
Dayal Kumar, P.S. Harsh Vihar.

6. BAIL APPLN. 1023/2024
ASHOKKUMAR Petitioner
Through: Mr. Mukesh Kalia, Advocate
Versus
THE STATE N.C.T OF DELHT . Respondent
Through: Mr. Manoj Pant, APP for the State.
7. BAIL APPLN. 946/2024 & CRL.M.A. 8243/2024
PRINCE MATHURAM JAYACHANDRAN ... Petitioner
Through: Mr. Shashwat Singh, Mr. llam Paridi, Mr. R. Vishnu Kumar and Mr.

Aman Kumar, Advocates
versus

STATE OF NCT OF DELHL .. Respondent
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Through: Mr. Naresh Kumar Chahar, APP for the State with Inspector Anuj
Kumar, P.S. Metro and SI Saveen Kharb, P.S. I.G.. Airport

COURT NO. 24
HON'BLE MR.JUSTICE DHARMESH SHARMA

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhclO

AT 02:15 P.M.
1.C.R.P.347/2023 CM APPLN.61259/2023
VINEET GOEL ....Petitioner

Through:Mr.Neeraj Sharma,Advocte

Versus
RUSHMI GOEL ... .Respondent
Through:None.

2 .MAC.APP.340/2019

RELIANCE GENERAL INSURANCE CO LTD ....Appellant
Through:Mr.A.K.Soni Advocate.

Versus.
VIJAY LAXMI SHARMA & ORS . . .Respondent
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Through:Mr.Mohit Monga,Advocate.

3. C.R.P.72/2019, CM APPL. 13166/2019

GAURAV MANGLA&ORS . Petitioners

Through: Ms. Malvika Trivedi, Sr. Advocate with Ms. Manisha Singh,

Advocates.
versus

ROHIT MANGLA Respondent

Through: Mr. Sanjiv Bahl, Ms. Apoorva Bahl & Mr. Pawas Agarwal,

Advocates.

4.MAC.APP. 712/2018 & CM APPL. 31159/2018

UNITED INDIA INSURANCE COMPANY LIMITED ... Appellant

Through: Mr. Amit Kumar Singh, Mr. Prang, Ms. Chubalemla Chang, Advocates.
versus

SARLA & ORS Respondents

Through: Mr. Kamal Kant Jha, Senior Panel Counsel with Mr. Saurabh Jha, Mr. Avinash Singh

& Mr. Gopal Kumar, Advocates for R-3.
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5.CcM APPLN.8622/2024 IN MAC.APP.573/2014
NEW INDIA ASSURANCE COMPANYLTD ... Appellant

Through: Mr. Abhishek Kumar Gola, Mr. Anshul and Ms. Yashika Miglani, Advs.
versus
VINITA GUPTA&ORS . Respondents

Through: Mr. R.S. Mishra and Mr. Anand Mishra, Advs. for R-1 and R-2

TN



01.04.2024 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 48 (0S-C)
HON'BLE MR. JUSTICE JASMEET SINGH

CLICK HERE TO JOIN VC
https://delhihighcourt.webex.com/meet/dhcecourtvc8
Meeting No: 916 436 579

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
pramod@dhc.nic.in

ITEM CASE
NUMBER NUMBER

FOR PRONOUNCEMENT OF JUDGMENT AT 10.30 A.M.

PARTY NAME ADVOCATE NAME

1 I.A. 4643/2023 TARUN KUMAR RAJEEV SAXENA,ISHAN
In CS(OS)- V/s AJAY KUMAR  SHEHKAR,SOURABH RAGHAV,MALAVIKA
186/1980 R.,EKTA SHARMA,PURVA DUA,NEHA

TANDON,RAJIV BAHL
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